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special grants to Assam for expediting completion of 
the work of Brahmaputra Board; 

(b) if so, the details thereof: and 

(c) if not, the reasons therefor? 

THE MINISTER OF WATER RESOURCES (SHRI 
JANESHWAR MISHRA) : (a)  to (c). The Brahmaputra 
Board set up  du r ing  December ,  1981 under  a 
Statutory Act, under the Ministry of Water Resources 
is provlded 100% grant-in-aid for carrying out its 
ac t iv i t ies  s u c h  a s  survey,  invest igat ion and  
preparation of master plans for the Brahmaputra and 
Barak river systems. So far an amount of Rs. 99.79 
crore has been released to the Brahmaputra Board 
for its various activities 

However, even though the implementation of 
f lood managemen t  schemes  in Assam 1s the 
responsibility of the State Government. considering 
the complexity and magnitude of flood problem in 
the Brahmaputra valley, the Central Government has 
been providing Central loan assistance to the State 
of Assam. since 1974-75, to undertake priority flood 
control schemes Tll l  1995-96, an amount of Rs. 
340 00 crore has been released to the State. During 
the year 1996-97, it is proposed to provlde to the 
Govt of Assam Rs. 25 crore, on reimbursement basis, 
as grant for flood control works. 

including Sarada Barrage, Tanakpur Barrage and 
Pancheshwar Project." 

Nat lonal  Annual  Award o n  Wornen'r Day 

445. SHRl PlNAKl MlSRA : Will the Minister of 
HUMAN RESOURCE DEVELOPMENT be pleased to 
state : 

(a)  whether in order to provide due status to 
women, especially that in their role of mother and a 
house -w i fe  Governmen t  h a v e  cons ide red  the  
desirability of introducing a National Annual Award 
on Women's Day every year, to be  named in a 
suitable manner such as 'The Mother of the Year 
Award' to be awarded to the woman who plays the 
role of a mother best; 

(b) 11 so, the decision taken in the matter: 

(c )  whether s~mi lar  awards are also proposea to 
be introduced at the State and dlstrlct levels, and 

(d)  the steps taken in pursuance thereof' 

THE MINISTER OF H U M A N  RESOURCE 
DEVELOPMENT (SHRI S R.  BOMMAI) . (a )  No, Sir 

(b) to (d).  Does not arise. 

[Translation] 

Deployment of  M-11 Ml ra i l es  
Indo-Nepal Talks 

444  SHRI DADA BABURAO PARANJPE Will 
the Minster of EXTERNAL AFFAIRS be pleased to 
state 

(a) whether ~t is a fact that hlgh level talks took 
place between lndla and Nepal at Kathmandu on 
January 28, 1996; 

f b l  11 so,  the detal ls thereof and the Issues 
d~scussed in these talks, and 

fc) the agreements reached as a result of the 
talks' 

THE MINISTER OF EXTERNAL AFFAIRS fSHRI 
I K GUJRAL) (a )  to i c )  Shrl Pranab Mukherjee 
then External A f fam Mlnlster, pald an offlclal vlslt to 
Nepal 'rom 26-29 January 1996 at the head of a 
de legat ton wh lch  Inc luded  F o r e ~ g n  Secretary ,  
Secretary Mlnlstry of Power and Secretary, Mlnlstry 
of Water Resources He held dlscusslons wlth hls 
counterpart as well as other Nepalese dlgnltarles on 
a varlety of  subjects of mulual  Interest lncludlng 
cooperation In spheres of  trade commerce, water 
resources tourism and ~nfrastruclural  development 
In Nepal He also called on HIS Malesty the Kmg of 
Nepal and the P r m e  Mlntster of Nepal 

The two sldes ~nl t lated a "Treaty concernlng the 
Inregrated Deve lopmen t  of t he  Mahaka l i  R lver  

446. DR. RAMESH CHAND TOMAR 
SHRI MOHAN RAWALE : 

SHRlMATl GEETA MUKHERJEE . 

SHRl SANAT KUMAR MANDAL 
DR. MURLI MANDOAR JOSH1 . 
DR. KRUPASINDHU BHOl 

SHRI AMAR PAL SlNGH 
SHRl DEVI BUX SlNGH 

Wil l  the  Minlster of EXTERNAL AFFAIRS be  
pleased to state 

(a)  whether the Government have seen reports 
in the US press about the deployment of  nuclear- 
capable M.11 m iss~ les  by Pakistan acqulred from 
China. 

(b) if so,  the reaction of the Government thereto 

(c) whether this has posed a serious threat to 
our security, and 

(d) if so, the steps being taken by the Government 
in this regard? 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
I.K. GUJRAL) (a) and (b). Government have seen 
press reports regarding the deployment of nuclear 
capable M-1 1 missiles by Pakistan, Government have 
been aware of tha acquisllion of there  mi r r l les  and 
conrider it a matter of  great concern 
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(c) and (d). Government o l  India is committed to 
taking all necessary steps to safeguard its security 
and national interest in accordance with its own threat 
perceptions. 

CBSE Schoolm i n  UP, 

447 .  SHRI ~ U N A W W A R  HASSAN , Will the 
Minister of HUMAN RESOURCE DEVELOPMENT be 
pleased to state : 

(a) whether the Government propose to open 
new C.B S.E. standard schools In Uttar Pradesh, and 

' (b) if so, the details thereof, locat~on-wise? 

THE MINISTER OF STATE IN THE DEPARTMENT 
OF EDUCATION IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI MUHi RAM 
SAIKIA) (a) and (b) The Department 01 Education 
In the Ministry of Human Resource Development IS 

concerned with the openlng of Navodaya Vldyalayas 
and Kendriya Vidyalayas whlch are alf~liated to the 
CBSE The Navodaya Vidyalaya Samit~ (NVS) IS keen 
to open Navodaya Vidyalayas In 17 d~st r~c ts  of Uttar 
Pradesh as per list shown In the enclosed Statement 
depending upon s u ~ t a b l e  land w ~ t h  s u l f l c ~ e n t  
~nfrastructure and other requ~si te faciiitles bemg 
made avadable by the State Govt. Durlng 1996.97. 
Kendriya Vidyalaya Sangathan (KVS) has sanctioned 
two Kendrlya Vldyalayas to be opened at Lucknow 
as Barabankl In Unar Pradesh 

STATEMENT 

Llsr of drslrlcts o/  Utlar Pradesh, where Navodaya 
V~dyalaya Sam111 IS keen lo open Navodaya 

Vrdyalayas Afhl~aled lo the CBSE 

1 Saharanpur 

2 P ~ l ~ b h ~ t  
3 Shahjahnpur 
4 Kherl 

5 Lucknow 
6 Kanpur Dehat 
7 Fatehpur 

8.  Pithoragarh 

9 .  Garhwal 
10 Rampur 
11. Jalaun 

12. Banda 
13 Pratapgarh 

14 Maharajganj 
1 5 .  Sonbhadra 
16 Dehraduri 
17 .  Moradabad 

Accommodation to  Polit ical Partiem 

448 SHRI GEORGE FERNANDES W ~ l l  the 
Mmlster of URBAN AFFAIRS AND EMPLOYMENT be 
pleased to state 

la )  whether any gu~dellnes have been fixed lor 
allotment of general pool accommodatlon to pol l tcal  
parties 

(b)  if so, the details thereof, 

(c)  the names of political parties that have been 
allotted accommodat~on lncludmg accommodatlon t9 

staff with detads thereof lncludmg dates of allotment 
of such accommodatlon; and 

(d l  the rationale behind p rov~d ing  accommo. 
dat~on to polltlcal partles and their stafl? 

THE MINISTER OF STATE IN MINISTRY OF 
URBAN AFFAIRS AND EMPLOYMENT AND MINISTER 
OF STATE IN THE MINISTRY OF PARLIAMENTARY 
AFFAIRS (DR U VENKATESWARLU) (a) and ( b l  
Yes Sir Only such of the polltlcal parlles or groups 
as have been recognlsed as such by the Speaker 
are b e q g  given accomrnodatlon 

,- A .G:.~!irmenl IS enclosed 

: # # :  8 . , 1 t  pool accomrnodatlon 1s belng made 
ava~lable It ::re polillcat parties as sta:ed In la1 8 
(b !  above, lor oftlce purposes and lor res~dentla! use 
of Iheu staf! In Parliament, with the approval of the 
cornpelen! authority 

STATEMENT 

.. ..,..--..----.--.---- ". -. , -.-. ----- -. 

S No Name o l  Pollt~cal Parties Accommodat~on No Date of Allolmenl 

1 A.1 C C (I) 24 ,  Akbar Road 7 8 92  

2 A.1.C.C ( I )  26, Akbar Road 8 3 94 
3 .  Sarnajwadi Party 18, Copernlcus Lane 3 5 94 
4 .  Samajwrdi Janta Party 16, R P Road 20 11 90  

--.------..--- ---. - ---.---.-... .. 


